
HIGH COURT OF JAMMU & KASHMIR AND LADAKH 
(Offi ce of the Registra r General at Srinaga r) 

***** * 
Subject: Nomination of Judicial Officers for participating in the 

Sensitization Programme on issues relating to Narcotics. 

ORDER 

The Judicial Officers, as per An nexu re "A" to this orde r are 

hereby nom inated for pa rti cipating in th e subject prog ramme Physically/ 

Virtually as stated aga inst their respecti ve names, which is scheduled to be 

held on 19t11 of September, 2026 at J&K Judicial Academy, Mominabad, 

Sri nagar. 

The Judicial off icers who are nom inated to attend th e above 

programme physically shall report at the aforesaid venue, at 09:45 AM 

and those who are to attend the prog ra mme virtually shall join through 

virtua l mode, on the scheduled da te. 

By Order. 

(~~~){. 
Registrar General 

No: ~J.),/O -gq j R&/!.n~ 
Copy of the above forwarded to the:-

1. Pr. Secretary to Hon 'bl e the Chief Justice, High Cou rt of J&K and Ladakh . 
2. Secre tary to Hon'ble Mr./M rs. Justi ce _ ________ _ 

... .. .... .. for information of t heir Lordship's 

3. Regi stra r Vigilance, High Court of J&K and Ladakh . 
.. .... fo r in fo rmation . 

4 . Director, J&K Jud ici al Aca demy, Jammu, for in formation and with t he request 
t o inform all the nominated Judic ial Officers, according ly . 

.. .... .. . for information and necessary action . 

5. All the Pr. Dist rict and Sessions Judges of UT of Ladakh/Kashmir Province. 
6 . Conce rned Judicial Offi cers . 

7. CPC e-Court, High Court of J&K and Ladakh, for information and with the 

request to get the same up loaded on the offic ial web s it~ of the Hig h Cou rt. 

8. Chief Librarian, High Court of J&l< , and Lada kh, Ja mmu/Srinagar . 

.. for informalion and main la ining the record of the s.ame. 

9 . Order File. 

Regidh~l~~'\y\ 



Annexure "A" 
One Day Sensitization p. 

I ogramme on "Issues Related to Narcotics" 
At J&K J d. · 1 u tcta Academy, Mominabad, Srinagar 

on 19th Sep, 2026 (Saturday) 
S. No. Name Mr./Ms. Present Place of Posting 

I Abdul Qayoom Mir Special Judge NDPS, 

? 
Baramulla 

Manzoor Ahmad Zargar Special Judge NDPS, Pulwama 

') J 
.) Yahya Firdous Ahangar Presiding Officer, Fast Track 

Court, Budgam 
4 Ahsan Ullah Parvez Malik Additional District & Sessions 

Judge, Bandipora 
5 Vinod Kumar Special Judge NDPS, Srinagar 

J 
6 Rafia Hassan PO, Fast Track Cour1 , Kulgam I 

7 Fozia Paul Additional District & Sessions 
Judge Ganderbal 

8 Imran Hussain Wani Special Judge NDPS, Anantnag 1 

9 Tsewang Phuntsog Chief Judicial Magistrate 
Kargil (Virtual!_y) 

10 Manzoor Hussain Chief Judicial Magistrate, 
Handwara 

II Iqbal Ahmad Akhoon Chief Judicial Magistrate, 
Bandipora 

12 Phuntsog Angmo Chief Judicial Magistrate, Leh 
(Virtuaii)J_ 

13 Rayaz Ahmed Chaudhary Chief Judicial Magistrate, 
Shop ian 

14 Sajad ur Rehman Chief Judicial Magistrate, 
Anantnag 

15 Altaf Hussain Khan Chief Judici al Magistrate, 
Kulgam 

'16 Abdul Bari Chief Judicial Magistrate, 
I Bud gam 

'17 Nusrat Ali Hakak ChiefJudicial Magistrate, 
Ganderbal 

18 Muzamil Ahmad Wani Chief Judicial Magi strate, 
PLJi wama 

~9 
Iqbal Rafiq Vakil Chief Jud icia l Magistrate, 

SqQore 

0 Tousee f Ahmad Magray Chief Judicial Magistrate, 
Sri naga r 
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